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Financial Assistance for Palm Oil Mills in 
Andhra Pradesh

*293. SHRI L. RAMANA :
SHRI AYYANNA PATRUDU :

Will the Minister of AGRICULTURE be pleased to 
state:

(a) whether the Technology Development Mission on
oil seeds propose to encourage Palm oil plants;

(b) if so, the details thereof;

(c) whether the Government of Andhra Pradesh has 
requested the Union Government for financial assistance 
to set up a Palm Oil Mill in the State; and

(d) if so, the reaction of the Government thereon?

THE MINISTER OF AGRICULTURE (SHRI 
CHATURANAN MISHRA) : (a) and (b) Technology Mission 
on Oil Seeds and Pulses, Ministry of Agriculture has been 
financially supporting Palm Oil and other edible oils 
processing programme both for the field demonstrations 
and for the new Research and Development Programmes 
under its scheme of ‘ Research and Development in Post 
Harvest Technology in Oilseeds and Pulses” . Under 
demonstration programme, the following projects have 
been executed/being executed with the financial support 
of Technology Mission on Oilseeds and Pulses:

(i) Keraia : A demonstration Unit of one Tonne 
fresh fruit bunches/hour capacity Palm Oil Unit 
was set up at CPCRI (ICAR) Palode with the 
financial assistance of Central Government, and 
for improving the efficiency of the Units, the 
financial assistance was provided by the 
Mission.

(ii) Andhra Pradesh : A Palm Oil Mill of 1.0 Tonne 
fresh fruit bunches/hour capacity has been 
established in 1992 at Padavegi. It has been 
scaled up to 4.5 Tonne FFB/hour in 1996.

(lii) Palm Oil Demonstration Units : The Mission
has sanctioned the commissioning of 3 
demonstration Units of Palm Oil Mills in the 
potential States of Gujarat, Goa and Tripura. 
The share of Government of India is 75% 
whereas 25% cost of the project would be 
borne by the respective State Government.

(c) and (d) The Ministry of Agriculture has not 
received any request from the Government of Andhra 
Pradesh for financial assistance to set up a Palm Oil Mill 
m the State. However, the National Cooperative 
Development Corporation (NCDC), an Autonomous 
Organisation under the Administrative control of Ministry

of Agriculture, Government of India, on the request of 
the Andhra Pradesh Oil Federation, has sanctioned an 
assistance of Rs. 928.00 lakhs to the State Government 
of Andhra Pradesh for setting up of a Palm Oil Mill of 
10 Tonne fresh fruit bunches/hour capacity in Ashwaraopet 
District Khammam, Andhra Pradesh by APOILFED at an 
approved block cost of Rs. 1160 lakhs.

The Technology Development Board, under Ministry 
of Science & Technology has also approved a loan of 
Rs. 3.4 crores for the same project, being a pioneering 
effort in this direction.

N ew  Fertilizer Po licy

*294. SHRIMATI LAKSHMI PANABAKA :
DR. T. SUBBARAMI REDDY :

Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state:

(a) the total capacity of the fertilizers projects at 
present;

(b) whether the fertilizers production in the country is 
expected to be on a increase;

(c) whether the Ministry have prepared a new fertilizer
policy;

(d) if so, the main features thereof;

(e) whether the Government have taken into account 
the recommendations of the Hanumantha Rao Committee 
on the fertilizer policy;

(f) if so, the time by which the new fertilizer policy 
is likely to be announced;

(g) whether any decision has been taken on the sick 
fertilizer Units in the country; and

(h) if so, the details thereof?

THE MINISTER OF CHEMICALS AND FERTILIZERS 
(SHRI M. ARUNACHALAM) : (a) The installed capacity 
of fertilizers as on 1.4.97 was 97.77 lakh tonnes of 
nitrogen and 29.05 lakh tonnes of phosphate.

(b) The fertilizer production is targeted to increase 
by 11.8% in 1997-98.

(c) to (f) A High Powered Fertilizer Pricing Policy 
Review Committee has been constituted to review the 
existing system of subsidisation of urea and suggest an 
alternative, broad-based, scientific and transparent 
methodology. The Committee is yet to finalise its report 
and decision of the Government on the various elements 
of the fertilizer policy will be taken in the light of the 
Committee’s recommendations.


